FORM A
PUBLIC ANNOUN

(Regulation 6 of the Insolvency and Bankruptcy

CEMENT
Board of India (Insolvency Resolution

Process for Corporate Person) Regulations, 2016)

FOR THE ATTENTION OF T

HE CREDITORS OF

“URBAN FARMART INDIA PRIVATE LIMITED”

RELEVANT PARTICULARS

Name of Corporate Debtor

URBAN FARMART INDIA LIMITED

Date of incorporation of Corporate Debtor

14/01/2021

Authority under which Corporate Debtor is
incorporated/registered

Registrar of Companies, Hyderabad

Corporate Identity Number/ Limited

Liability-Identity Number of Corporate
Debtor

U74999TG2021PTC147740

Address of the registered office and
principal office (if any) of Corporate
Debtor

Registered Office: Flat No.501, 5TH Floor,
Plot No.13, Cyber Heights, Road No.2,
Banjara Hills, Hyderabad, Telangana, India,
500034

Insolvency Commencement Date in respect
of Corporate Debtor

05/11/2024, being the date of
pronouncement of order by NCLT,
Hyderabad. (Copy of order uploaded on
06/11/2024 on NCLT’s website).

Estimate date of closure of Insolvency
Resolution Process

04/05/2025 (being 180 days from
05/11/2024)

Name and registration number of the
Insolvency Professional acting as Interim
Resolution Professional

Name: Manjeet Bucha

IP Registration No.: IBBI/IPA-002/1P-
N00808/2019-2020/12551

Address and e-mail of the Interim
Resolution Professional, as registered with
the Board

Address: 5-9-91 & 93, D.No.204, 2" Floor,
Shakti Sai Complex, Near Udai Clinic,
Chapel Road, Abids, Hyderabad, Telangana
-500001

E-mail: manjeetbucha@gmail.com

Telephone No.:+919346955001
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10 Address and e-mail to be used for Manjeet Bucha

correspondence with the Interim Company Secretary,

Resolution Professional 5-9-91 & 93, D.No0.204, 2™ Floor, Shakti Sai
Complex, Near Udai Clinic, Chapel Road,
Abids, Hyderabad, Telangana -500001
E-mail: cirp.ufipl@gmail.com

Telephone No.:+919346955001

11 Last date for submission of claims 20/11/2024

12 Classes of creditors, if any, under clause Not determined
(b) of sub-section (6A) of section 21,
ascertained by the Interim Resolution
Professional

13 Names of Insolvency Professionals Not determined
identified to act as authorised
representative of creditors in a class

14 (a) Relevant forms and (b) Details of a) Forms can be downloaded from
authorized representatives are available at: https://ibbi.gov.in/home/downloads

Notice is hereby given that the National Company Law Tribunal, Hyderabad Bench has
ordered the commencement of a corporate insolvency resolution process of the M/s URBAN
FARMART INDIA PRIVATE LIMITED on 05/11/2024 (Copy of order uploaded on
06/11/2024 on NCLT’s website).

The creditors of URBAN FARMART INDIA PRIVATE LIMITED, are hereby called
upon to submit their claims with proof on or before 20/11/2024 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class] in Form
CA.

Submission of false or misleading proofs of claim shall attract penalties.

Manjeet Bucha
IBBI/IPA-002/IP-N00808/2019-2020/12551
Interim Resolution Professional

In the matter of URBAN FARMART INDIA
PRIVATE LIMITED

J AFA valid till: 31% December 2025

Date: 07th November 2024

Place: Hyderabad




FRIDAY,NOVEMBER 8, 2024

Protium

Protium Finance Limited

(Formerly known as Growth Source Financial Technologies Ltd.)

Registered Office: Nirlon Knowledge Park (NKP) B-2, Seventh Floor, Pahadi Village, Off. The Western Express Highway, Cama Industrial estate,
Goregaon (E), Mumbai, Maharashtra- 400063
Branch Office : 710,711,712, Floor Majestic, Near Swati Snacks, Opp. Café Coffee Day, Law Garden Elisbridge, Ahmedabad Gujarat 380006

aecuritzation and Reconstruction of Financial Assais and Enforcement of Security Inderest RELEVAMT PARTICULARS

Acd, 2002 and in exercige of powars conferred under section 13(12) read with rule 3 of the ' o i ' '
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES Secutty trest (Eforosment) Rses, 2002 ssoed 3 demand notce cated 31072024 | | |1 HameolComorae ebta | USAAPAIRUANGS WiA LONED
2 | Date of mcorporation of Corparate Debtor] 14/01/2021

E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the
Security Interest (Enforcement) Rules, 2002.Notice is herebygiven to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor(s) that the below described immovable
properties mortgaged to the Secured Creditor, the Physical possession of which has been taken by the Authorised Officer of Protium Finance Ltd the same shall be referred hereinafter as Protium
Finance Ltd. The Secured Assetswill be sold on “As is where is”, “As is what is”, and “Whatever there is” basis through E-Auction.

It is hereby informed to General public that we are going to conduct public E-Auction through website https://sarfaesi.auctiontiger.net

4. Date of Demand Notice

9.Reserve Price

12. E-Auction Date

1.Account Number 5. Amount as per Demand 8. Descriptions of the 10.Earnest Money and Time qlvian to the borower and the public in genaral that the undersigned has taken posséssion of principal office {if any) of Pliot No.13, Cyber Ff-;ights.'ﬂn:ad No.2,
2.Name of horrower, co- borrower, 3. Notice U/s 13(2) ) tv/P i Deposit 13. EMD Submission the property described heremn below in exencise of powers confiered on him/her under seclion (orpoiate Debitor Ela'_'lararI'Im'liH'-"nE'amﬂ' giangana
Mortgagors 6. Date of Physical Possession property/Froperties 11. Bid Increment Last Date 15(4yofthe said Act read with rule 8 of the said rules on D6th November, the year 2024, - - Inf"a' Slu'}:@' - :
7. amount as on (Date) Amount (InRs.) | 14. Inspection Date The Borrowers/Guarantors’Morigagers in pasticular and the public In general iz heseby G | Insodventy chmer;ccrr:-ent[late in 05/11/2024, baing the date of .
cautioned notio deal with the property and any dealings with the property will be subject fo the respect of Lorporale Deblor pronouncement af order by RCLT
1.GS032LAP736127 4.Date: 12th September, 2023 charge of the Punjab Mafional Bank for an amount of Rs.17,12,350.00 (Rupees Seventeen Hyderabad. (Copy of orderuploaded on

2.(a) Saravan Agritech Private Limited, (b)
Vattikuti Saidarao, (c) Sandeepa Vattikuti, (d)| Two Crore Nine Lakhs Seventy Five

Saravan Spices Thousand Seventy Five and Paise (15 or 1936 Sqyds in RS. No. 5578 9. Rs. 85,18,400/- 12.10-Dec-24 ihe SRt ga st silon s SOOI SR o BIRSSCINE 0| | 1 [TREIRY fesolution Pracess | 05/11/2024)
All having address at 26/8/87 Sri Srinivasam Seventy Four Only) s on subsequent survey no. 557/B1 as per| (Rupees Eighty Five at 11:00 am to 2:00 Section 13 of the Act, inrespect ol fime available, o redesm the secured assests. | 8 | Name and registration nurmbar of the Name: Manjest Bucha
A artmemg Toctor Do bk e, Fot N8 | e tembery% 2023)y,thf her [1and revenue records as present survey|  Lakh ighteen | L SR DESCRIPTION OF THE IMMOVABLE PROPERTY Insolvency Professional actingas IP Repistration No.. IBBIIPA-D021P-
P ' 5 e S e ) o no. 557/B1/A, old PattaNo. 4947, Thousand Four WITH U i Al that the House bearing No, 14-20-677/285, On Plot No.285, admeasuring 245 Sq Yadsor | | || Interim Resclution Professional | NOOS0B/2019-2020/1 2001
Nagaram Palem, Guntur - 522 004 interest @ 18% from September | . ted from agricultural land to non|  Hundred Only) extension of 5 min 204.62 Sq.metres, Sduated at Sn Vivekananda Nagar, Kukalpally Village, GHMC Kukatpally 9 | Address and e-mail of the Interim Addrass: 5-9-01 &93, 0.No.204, 2nd
Also at - Open land an extent of Ac 0.40 (TS, R.S. No.| 09,2023 until payment in full agricultural land vide application no.| 10. Rs. 8,51,840/- each) Circle, Balangar Mandal, Ranga Reddy District and bounded as follows: North: Plot No.252 Resolution Professionad, as registered | Floor, Shakt Sal Comples, Near Udas
557.B, survey no. 557/B1, present survey no.|amount alongwith other charges as | P with H.No 2067712521214, South: 25 - " Wide Road, East: Plot No.284 with AL Sheet roof with the Board Clinic, Chapel Road, Abids, Hyderabad
557/B1/A, old PattaNo. 4947, Pedakurapadu village, | demanded in our notice, within the | "< 1000014769 dated 20/04/2018} (Rupees Eight Lakh 13. 09-Dec-24 FRCHT, WAPSE HEEI. D00 WY N0 e b Pl Tesangana -500001
' Lo P 8% : | and situated in Pedakurapadu village| Fifty One Thousand | Property Owned by: Mrs. Sita Mahatakhsmi Srikakulapu wio Mr. Srikakutapu Venksat Mural E-mail: manizethucha@gmai.com
gram panchayat Pedakurapadu mandal, S.R.0.| statutory period of 30 days From and eram panchavat Pedakuraadul Eisht Hundred Fort up to 5:00 PM. T T Pty 491""?L¢.ﬁ%r:5[|-[||
Pedakurapadu, Guntur the date of this notice. mandfl and SVithin );he limit of SpRO i Only) Y Fgé' Hyderabad Punjab N.atlumlrgank Hy':;;mhard Hal — P e
Also at - Falt No. 502, Anish Residency,3rd Line, 6. 20-Oct-24 vedakuraadu of Guntur bounded by| 11 éi ; 14.28-0ct-24 : L i‘;’ﬂ;ﬁi‘:‘;g’ﬁﬁ;‘;ﬂ:rﬁ_ﬁ”““”" E‘:ﬂ’[“‘p:;:%‘mm
Syamala Nagar, Guntur - 522004 7.Rs.2,44,94,768.42/- (Rupees | pen'pood south - Sarkar Kandaval 1 [Value: | BETWEEN 11:00 AM Yootor 4 Canara Pank <2y [NARAPALLY BRANCH-3317 Interim Resolition Frofessional 5-9-01 & 93, D No.204, 2nd Fioor, Shakll
) : . : ast : oad, South : Sarkar Kandava| Incremental Value: dhofe] 4 Canara Bank <¢ _ : &0
Also at - Flat No. 502, Anish Residency, 3rd Line,| Two Crore Forty Four Lakh Ninety Donka Road, West : land belong to Rs. 5,000/-) T05:00PM Opp Bustop, Warangal High Way, Sal Complex, Near Udai Clinic, Chape! Road
; ' "o M= Narapally, Ghatkesar Mandal-500088. Abdds. Hyderabad, Telangari - 500001

Syamala Nagar, Guntur - 522004
3. Saravan Agritech Private Limited, Vattikuti
Saidarao, Sandeepa Vattikuti, Saravan Spices

8. ALL THAT PIECE AND PARCEL OF the

5-Rs. 2,09,75,075.74/- (Rupees converted open land an extent of Ac 0.40

Four Thousand Seven Hundred Sixty
Eight and Forty Two Paisa Only) as
on Nov 07,2024

Jawvaji Srihati Rao, North : land belongs
to Sha Ramesh Kumar Jain.

1. All Interested participants / bidders are requested to visit the website https://sarfaesi.auctiontiger.net & https://protium.co.in/. For details, help, procedure and online training on e-
auction, prospective bidders may contact M/s. e-Procurement Technologies Ltd.; Contact Mr. Ram Sharma Contact number: 8000023297/ 079-35022182. email id :
ramprasad@auctiontiger.net , support@auctiontiger.net

2. For further details on terms and conditions please visit https://sarfaesi.auctiontig.net & https://protium.co.in/ to take part in e-auction.

Date: 08.11.2024, Place : Guntur, Andhra Pradesh

THIS IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6)/ Rule 9 (1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002

HINDUJA HOUSING FINANCE LIMITED

CIN U65922TN2015PLC10093, www.hindujahousingfinanace.com
Corporate Office: 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai - 600 015, Tamil Nadu, India.

Regional Office: 2nd Floor, T19 Towers, Karbala Maidan, Ranigunj, Secunderabad,
Hyderabad-Telangana-500003.

DEMAND NOTICE

You the below mentioned Borrowers, Co borrowers and Guarantors have availed Home Loans/Loan Against Property facility (ies) by mortgaging
your immoveable property/ies from HHFL. You defaulted in repayment; your loan/s was classified Non-Performing Assets. A Demand Notice
under section 13(2) of Securitisation and Reconstruction of Financial Asset and Enforcement of Security Interest Act 2002 for the recovery of the
outstanding dues sent on last known addresses however the same have returned un served. Hence the contents of which are being published
herewith as per Section 13(2) of the Act read with Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 as and by way of Alternative
Service upon you.

Details of the Borrowers, Co borrowers, Guarantor, Securities, Outstanding Dues, Demand Notice sent under Section 13(2) and Amount claimed
there under are given as under.

Sd/-, Authorized Officer ,Protium Finance Limited

tiona dimma & | PUNJAB NATIOMAL BANK ; Circle SASTRA Centre-Hyderabad

pumel notionol bank

asSSE o

Amaarpel, Hyderabad - 5000348, E-Mail: csd732Epnb.co.in
APPEMDIX - IV [RULE - B{1}]
POSSESSION NOTICE (for immovable property)

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

Regency Plaza, Maitri Vihar Area, Gayathri Nagar, Plot No.3,

Whereas, The undersigned being the authorzed officar of Punfab National Bank under the

calling upon the Borrowers/ GuarantorsiMorigagers- 1) Mrs. Sita Mahalakshmi
Srikakulapu, 2) Mr. Srikakulapu Venkata Murali and 3) Mr. K. Anandam 1o repay the
amaunt mentioned in the notice bemg Rs.17,12,350.00 (Rupees Seventeen Lacs Twelve
Thousand Three Hundred Fifty Only) as on 30.07.2024, with further inferest and costs from
31.07.2024 less amounts already paid after demand noica, until payment in full, within &0
darys from ihe date of receipd of the said nofice

The BorrowersiGurarantorsMorigagers having failed to repay the amound, nobice is heraby

Lacs Twelve Thousand Three Hundred Fifty Only) as on 30.07.2024, with furiher inderest
and costs from 31.07.2024, less amounis already paid afler derfand notics.

5 | Addrass of the registerad office and

_ 7 . Estimate date of closure of

POSSESSION NOTICE [SECTION 13(4)] (For Immovable property)

Whereas, The undersigned being the Authorised Officer of the Canara Bank under
Securitization And Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 (Act 54 of 2002) (hereinafter referred to as "the Act") and in
exercise of powers conferred under Section 13 (12) read with Rule 3 of the Security
Interest (Enforcement) Rules 2002, issued a Demand Notice dated 27-08-2024
calling upon the borrowers Smt. Adapa Durga Devi W/o Adapa Veera Krishna
Teja, H No.5-61, Surendranagar Colony, Narapally Village, Ghatkesar Mandal,
Medchal-500087. 2. Sri Adapa Veera Krishnateja S/o A Surya Narayana, H.No.
5-61, Surendranagar Colony, Narapally Village, Ghatkesra Mandal, Medchal-500087
and Guarantor - Vadavalsa Shanmukh Rao S/o V Simhachalam, H.No.2-16-3,
old, Narapally Village, Ghatkesar Mandal, Rangareddy-500088 to repay the amount
mentioned in the notice, being Rs.18,19,225.80 (Rupees Eighteen Lakhs nineteen
thousand two hundred twenty five and eighty paise only) within 60 days from
the date of receipt of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him / her under
section 13 (4) of the said Act, read with Rule 8 & 9 of the said Rule on this
05th of November of the year 2024.
The borrower in particular and the public in general are hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of Canara
Bank for an amount as on date of Rs.17,69,639.48 ( Rupees Seventeen Lakhs sixty
nine thousand six hundred thirty nine and forty eighy only) and interest thereon.
The borrower's attention is invited to the provisions of Section 13 (8) of the Act, in
respect of time available, to redeem the secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY
All that the House in Plot No. 388 land admeasuring 188 Sq. Yds and open plot No. 380
land admeasuring 118 Sq. Yds totally admeasuring 306 Sq. Yds in Sy No. 710 & 711A

:*.1 Last date for submission of claims

13| Namas of ingalvancy Professionals

FORM A
PUBLIC ANNOUNCEMENT

(Requlation & of the Insolvency and Bankruptey Board of Indiz {Insolvency Resolution
Process for Corporate Person) Regulatons, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
“URBAN FARMART INDIA PRIVATE LIMITED"

Authority ender which Corporate Debtor
| I Incorporated/registered
4 | Corporate [dertity Nurmber of
| Corporate Debtor

Registrar of Companies, Hyderabad
| UT4999TG2021PTC147740

Registarad fice; Flat No.501, 5TH Fioor,

| D6/11/2024 on NCLT'5 wabisite)
04052025 (being 180 days from

E-mail: cirp.ufiplmgmail.com
| Tedaphone Mo, + 919346955001
20112024
12| Claszes of creditors, if any, under
cRause (b of sub-section [GA) ol
section 21, ascartained by the
| Intarim HIE._"JI}IHH!EII"I Professional

Mot dederminesd

identified to actas authossed Mot determined
. fepresantative of creditors ina class
14| (a) Relevant forms and (b) Details
ol ahon2ed rapresentatives arm
| avaiable at;

a)Forms can be downloadead from
Filtpsitbl oo in o downloess

Motice 15 hereby given that the National Company Law Tribunal, Hydarabad Banch has
orderad the commencemant of a corporateé Insolvency rasolution process of the
M/s URBAN FARMART INDIA PRIVATE LIMITED on 05112024 (Copy of order uploaded
o 061 1/2024 on NGLT's wabsile)

The craditors of URBAN FARMART INDIA PRIVATE LIMITED, ara hessby called upon 1o
submit their claims: with prood on or before 20011/2024 to the imerm resclidion
prafessional at the address meantioned against entry Na_ 10,

The financial craditors shall submit their clams with proa by electronic means only. All
other creditors may submit the claims with proof in person, by postor by electronic means
A Tinanclal craditor belonging o a class, as listed against the entry Ko, 12, shall indicate its
choice of authonsed representative from among the three insolvency professionals Ested
caﬂa:rst grtry Mo, 13 b act a5 authorised representative of the class [specily class] in Form

Submizsion of 1alse or misleading prools of claim shall attract penallies.

St. Name of the Borrower/ Co-Borrower/Guarantor/LAN No. NPA Date of Den.land Notice situated at Korremula Village, Choudariguda Gram panchayat, Ghatkesar Mandal, MANJEET BUCHA
No. Date & Outstanding Amount - : . : J
Ranga Reddy District, Telanagana. Boundaries of Property: North: 25 Feet Wide Date: O71h har 2024 IBELIPA-G02/P-NO080%/ 2019-2020/1 2551
1 | 1-Mr. BANGARAIAH POTRAPALLI, ...Borrower 2. Mrs. ANITHA POTRAPALLI, ...Co- . 322%/15%/12?2(4R& Road, South: 25 Feet Wide Road, East: Plot Nos 379 8389, West: 40 Feet Wide Road. o yd'er:;:;'"’ﬂ’ - dallir = Corp
Borrower. Both are Residing at: HOUSE NO 3-71 GUNDUR VILLAGE 8.9,£9,9U1 /- (RUpees Date: 05-11-2024 Authorised Officer, _
KALWAKURTHY MANDAL NAGARKURNOOL DISTC, GUNDUR VILLAGE | 09-09-2024 |  Three Lakhs Twenty-Five Place: Hyderabad Canara Bank L s s
KALWAKURTHY MANDAL, NAGARKURNOOL DISTC, GUNDUR VILLAGE, Rural, Thousand Five Hundred AFA valid til. 317 December 2025
Nagarkurnool, Telangana, India-509324 LAN: AP/HDB/KWKT/A000000004. One Only). ANDHRA PRADESH GRAMEENA VIKAS BANK B
Description of Secured Asset in respect of which Interest has been created - All that the land RCC building with Ground Floor ﬁAPGvE RETAIL ASSETS AND SMALL AND MEDIUM ENTERPRISES
tructed in an extent of 112 Sq.Yards , RCC Roof 200 Sq.feets, of land bearing Door No.3-71, Situated at Gundur gp and village ' ' % ; ; ; indi
Kalwakurthy Mandal, Nagarkumool Distric,withn the mits of .R.0 Kalwakurthy bounded as folows: North - House of T Parusharamulu, SN PRALE e ERET SELLIRRACIIER0 ] Bbtak Mg indianexpress.com
At stuiio bttt Attt it ltill Bl 15 Floor, D.No. 24-49 (A1-B, AIE), Ashoknagar, GHMC, R C Puram-502032
outh . L% Road, East. L, Road, Yvest: LL road. _ Sangareddy Dist., Telangana. Email: rasmec905@apgvb.in
2 | 1. Mr. Mereddy Naveen Reddy, ...Borrower, 2. Mr. Mereddy Mohan Reddy, ...Co- 29/10/2024 & Rs. 8,23,309/- DEMAND NOTICE
: . . H . - ] I H : . 1- R E' h L kh T _ .qu. ——— .I.. —————— e g Iu-l | e e .-..I.. . I.......I. -
Betowe: . Mr ereddy Sl Co oraver Boihare Resiinga N 1|y yfurses E9Lads e || ot undr Secton 132 ofSecursation an Reconstrucin ofFinancial
LAN:AP/HDB/NLGD/A000000188 ’ ' ' ' Nine Only) Assets and Enforcement of Security Interest Act 2002 (Herein after called "Act’)
— = - : - - Anatics is hersby given that the follewing Barmowen's have defaulied in the repayment of princips!
Description of Se(_:ured Asset in respect _of which Interest has been created.- All that the House t?earlng Gramapa_nchayath| and interest of the loans facility obtained By them from the Bank and the ioans have been| |
Door No.2-36 (Assiment No.196), admeasuring 220 Sq. Yards 183.92 Sq. Mirs Plinth area 364 Sq. feet's Roof RCC., Situated at classified 25 Mon Performing Assets [NPA). The nolicas were issued b them under Section
Sr Molkapatnam Gramapanchayathi, Molkapatnam Gramakantam, Vemulapally Revune Mandal, Nalgonda District., T.S and bounded by: 132} of Sacuritizefion and Re-constnuction of Fingnciat Assets and Enforcement of Security Inferast
North : House of O. Raju, South : House of N Narayan Reddy, East: Owners Place, West : G.P Road. At 2002 on their kst known addresses, but they have been natumed un- senved and reluctant to
3 | 1. Mr. SANTHOSH KUMAR GUNDA, ...Borrower, 2. Mr. RAMA KRISHNA GUNDA, | 29110/2024 & Rs.46,94,579)- aekrwedae tharacepiol Nokon i sch !t hanebynfosied oy wey of s pubicnotics.
...Co-Borrower. Both are Residing at: HNo.11-10-153, PlotNo.197, SBI Colony, Road (Rupees Forty-Six Lakhs Ninety- Name of the Borrower: 1) Smi. Yerrabelli Kavitha Wia Santosh Kumar, 2) Sri. Yerrabelli
No.05, Kalki Nagar, Kothapet Saroornagar, Hyderabad,Telangana - 500035. | 05-09-2024 Four Thousand Five Hundred Santosh Kumar sio Venkataiah, Address: Flat No.: 407, Fourth fioor, in the building known as
LAN:AP/HDB/ECIL/A000000142. Seventy-Nine Only) ‘RISINIAINTELLI PARK BLOCK-B", Elamu_pa_lll vikage and mandal, Medchal-Malkagir Dest
Description of Secured Asset in respect of which Interest has been created - All that the Flat No.305, in Third Floor, of HOUSING LOAN Alc No: 73163636514, Limit Sanctioned: Rs.21,70,000)-
SWASTHIK HEIGHTS, having plinth area of 1070 Sq.Feet, including common areas and balcony and one car parking, together with Demand Notice Date: 251 0/2024 Non Performing Asset Date: 17.10.2024
undivided share of land admeasuring 42.6 Sq.Yards, out of total land admeasuring 2000 Sq.Yards, constructed in Survey No.126, Situated at DUTSTANDING AMOUNT: Rs. 1480 2100- {Rupees Fourteen Lakh Eighty Thousand Two
Mathuguda H/o Thattiannaram Village, Abdullapurmet Revenue Mandal, Ranga Reddy District, Under Pedda Amberpet Municipality and Hundred and Ten Only) a5 on 2411002024 + Interest and other Inciderdal expenses whersver
bounded by: Boundaries of Flat, North : Corridor and Open to Sky, South: Open to Sky, East : Flat No.306, West : Flat No.304 Boundaries of applicable
Land North : Factory in Sy.No.125 of Vijay Mohan Reddy, South : Remaining Part of land in Sy. No. 126 East : 40" wide Road West : Land in SCHEDULE OF THE PROPERTY: BOLT Cresled Via Doc Mo, 1158412020 of &# thatthe Flat No I
Sy.N0.123,124 & 126. 407, in dih fioge, in the buildng known a5 “RISINIA INTELLI PARK BLOCK-B", with 2 salable area
4| 1. Mr. BIKSHAPATHI PALLERUGAYALA, ..Borrower, 2. Mr. JAYAMMA 29/10/2024 & Rs 8,03,160/- L‘;‘?‘ﬂﬁ? D::T'Jz;f;alﬂ; 1;3'” *Q”ELLPS;;;:'?Z ﬁ?;EHEEEﬁEE':?? 'i]j;*ﬂl '5[31132[:
PALLERUGAYALA, ...Co-Borrower. Both are Residing at: H.NO.14-126, HIRIJANA (Rupees Eight Lakhs Three g2 Car panking 20ng Wth an Lindiv 7 A s "'?F o1 B yarnls, JLERY
BASTHI, KISTAPUR, MEDCHAL, KISTAPUR, BEHIND HANUMAN TEMPLE | 06/08/2024 | Thousand One Hundred Sixty land of 12988.83 50 yards consiructed on open land in Survey Nos.: S00ipart & 501 stuated at
Hyderabad, Telangana, India - 501401. LAN:AP/HDB/TRKP/A000000019 Only) e NN Skt o ] B e S e
Description of Secured Asset in respect of which Interest has been created - All that the RCC building admeasuring 650 Sq. Feet, bﬁ"’ ?ﬂﬂﬁ?!‘ﬁﬂﬂ'@:ﬂﬂﬂm et ! s fn ms“lm:",fﬂ e sy [
; . . o . in survey no. 47T, East: Aparimends of reighbors, West: Land in survey no 500/part. Boundaries
constructed on land admeasuring 149.96 Sq Yards., bearing House No.14-250/23, situated at within the Gramakantam of Kistapur Hamlet of for Flal: North: Corridor, South: Open to sky, East: Open fosky, West- Open 1o sky I
Medchal Village and Municipality, Medchal Mandal, Medchal Malkajgiri District and bounded by: North : 15-0' wide Road, South : Open Place T—'-h R H" ik :"d F'E:d_t'_ 4. { pE:F'E'H'B e
of Neighbours, East : House of Manjula, West : 15'-0’ wide Road. & Bomower mentioned above have avaied ioan { credit Bcisies from :
S— g ) Ashok Nagar-9805. The inan credit ity has bean secured by martgags of property and assat
...Co-Borrower. Both are Re3|d|ng at: H NO,19-99, GOV|NDHAPURAM, 05-09-2024 Rs. 9,701630/' (RUpee§ Nine Lakhs tarms gnd conditions of senction. the socount hecame inﬁgmar ard was clessified as NP& on
HUZURNAGAR, Huzurnagar, Telangana, India - 508204. Seventy Thousand Six Hundred abave mention dates as par RBI guidelines. The Bank inlerds to enforce the Sollowing securites | |
LAN:AP/HDB/SRPT/A000000152. Thirty Only) morgaged by them and issued Demand Notice Under Regd, post with Ack. Due which were
Description of Secured Assetin respect of which Interest has been created - All that the House bearing No.19-99, land Comprising total refurmad [ without proper signatures of the borower, Who fzded to recedve them when requested '
area as per plan 150.00 Sq. Yards =126 Sq. Mtrs with RCC Ground Floor 288 Sq. Feet and ACC Ground Floor 288 Sq. Feet. That Property Hence this pubbcation 1ssued. Hereby, Ihe Bormower is caBad wpan to pay the amoun] mentoned . :'|j,!_!'-'
Situated at Huzurnagar Village and Mandal of Suryapet District and bounded by: North : Municipality Bazar, South : Place of Ittimalla abava with contract raba of intarest, costs, charges etc., faneon within 60 days from the date of
Krishnaiah, East : House of Eesam Gaddaiah, West : Municipality Bazar. pubihcation of this natice, failing which the undersigrad will be constrained to initiste action under the °
| look at every side
6| 1. Mr. KANNEBOINA YASHWANTH, ...Borrower, 2. Mr. KANNEBOINA 29110/2024 & Date: 07.11.2024 Sdl- Authorisad Dfficer. y
VENKATESHWARLU, ...Co-Borrower. 3. Mrs. KANNEBOINA KAVITHA, ...Co- Rs.8,50,878/- (Rupees Eight Place: Ashok Nagar APGVE. RASMECCE - Ashok Nagar
Borrower, Both are Residing at: H NO,2-150 NADIGUDEM, NADIGUDEM,| 09-09-2024]  Lakhs Fifty Thousand Eight : B : oad o )
Nadigudem, Telangana -508234. LAN:AP/HDB/SRPT/A000000175. _ Hundred Seventy-Eight Only) e ore ta I ng a SI e "
Description of Secured Asset in respect of which Interest has been created - All that the dismantled and Newly construction House 1 h
bearing No.2-180 land Comprising total area as per plan 286 Sq. Yards =239.09 Sq. mtrs Nadigudem Revenue Village of Nadigudem Mandal
of Suryapet District, North : Place of Kanneboina Jaswanth, South : Gramapanchayathi Road East : House of Kanneboina Lingaiah, West :
House of Chandrakani Kiran. Wh : : Sen t M
lIst care is taken prior to acceptance of Inf P
7 1. Mr. SHIVAPARNANDI ...Borrower, 2. Mr. SHANKAR P, ...Co-Borrower. Both are 04/11/2024 & d rt . t . pt b| t p f t n orm your 0 Inlon WIt
Residing at: 13-3-393/A/1,DURGA NAGAR, PURANAPOOL, ASIFNAGAR KARWAN Rs.10,48,308/- (Rupees Ten aavertusing co IT IS NO ossiple 10 veri ITS ° ° °
SAHU HYDERABAD TELANGANA-500006. LAN:AP/HDB/HYDB/A000000402 & | 05-09-2024|  Lakhs Forty Eight Thousand 9 Py, . p o y |nS|ghthI perspecuves.
APIHDBIMYPRIA000000027. | Three Hundred Eight Only) || contants. The Indian Express (P) Limited cannot
Description of Secured Asset in respect of which Interest has been created - All that the said Portion of House bearing Municipal No.13- .
3-393/A/1 (OLD H NO. 13-3-393) ,admeasuring and comprising on an area of 130.00 SQUARE YARDS OR 108.69 SQUARE METERS be held respon3|ble for such contents, nor for any
,situated at Durga Nagar, Jiyaguda,Hyderabad Telangana state and more clearly delineated in Red colour in the plan annexed hereto,and .
bounded by EAST: House of Smt. Indira Bai WEST: Road 20’ Wide NORTH: House of Smt.Jyothi SOUTH: House of Smt.Pramila |OSS or damage mcurred daS a fresu |t Of
l 04/11/2024 & : : : L
g | 1. Mr. SRINIVAS SANDUPATLA, ...Borrower, 2. Mr. DEVARAJU SANDUPATLA,
~Co-Borrower. 3. Mr. RAJESHWAR SANDUPATLA, ..Co-Borrower. Both are| . FE:QP:‘S%Q;‘%OS?#ﬁgiz:ﬁd“Egﬁp transactions with companies, associations or
Residing at: H.No. 9-43, Sri Ram Nagar colony, Uppal Depot, Peerzadiguda, K V . in |V| | ver in in | new r r
Rangareddy, Telangana - 500098, LAN:AP/HDB/SCDB/A000000069. , Hundred Forty Five Only) d .du? s adversing ts newspapers o
Description of Secured Asset in respect of which Interest has been created - Al that the House bearing No.8-5, admeasuring Publications. We therefore recommend that
158.7 Sq Yards consisting of ground floor RCC plinth area 949.87 sft situated at Ibrahimpatnam Village and Panchayat, previously . . .
under Karimnagar District presently Jagital District and bounded by; BOUNDARIES EAST: House Belonging to Palepu readerS make necessary IanIHeS befOre Sendlng |
Rajareddy, WEST: House belonging to Gangaram and 10 feet wide road NORTH: 20 Feet Wide Road SOUTH: Vacate site belonging . . \ .
toR Sanjay. any monies or entering into any agreements with

The above borrower/s are advised to make the payments of outstanding within period of 60 days from the date of issuance of notice U/s. 13 (2),
failing which further steps will be taken after expiry of 60 days from the date of issuance of notice U/s. 13 (2) dated mentioned above as per the
provisions of Securitization and Re-construction of Financial Assets and Enforcement of Security InterestAct, 2002

Date: 08.11.2024, Place: Hyderabad

The Indian Express.
For the Indian Intelligent.

advertisers or otherwise acting on an
advertisement in any manner whatsoever.

S ThelndianEXPRESS

— |OURNALISM OF COURAGE

Sd/- Authorised Officer, Hinduja Housing Finance Ltd.,

financialexp.epapkin
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MOLDTEK

MOLD-TEK TECHNOLOGIES LIMITED

Registered Office: Plot No. 700, Door No. 8-2-293/82/A/700, Road No. 36, Jubilee Hills, Hyderabad - 500 033, Telangana.

CIN: L25200TG1985PLC005631. Ph No: 40300300, Fax No: 40300328. Email: ir@moldtekindia.com Website: www.moldtekgroup.com
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SAMPRE NUTRITIONS LIMITED
(CIN: L15499TG1991PLC013515)
Reg Office: Plot No. 133, Industrial Estate, Medchal - 501 401
Email id: gurbani@gurbanigroup.in, website: www.gurbanigroup.in
Tel: 08418 - 222427/28
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MOLD-TEK PACKAGING LIMITED

CIN No: L21022TG1997PLC026542
Regd Office: 8-2-293/82/A/700, Road No. 36, Jubilee Hills,
Hyderabad, T.S.- 500 033.
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